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DAMODARAM SANJIVAYYA NATIONAL LAW UNIVERSITY,
VISAKHAPATNAM

CHIEF PATRON
Hon ble Sri Justice Mr. P. Narasimha,
Judge, Supreme Court of India and Visitor, DSNLU.

PATRON
Hon'ble Sri Justice Dhiraj Singh Thakur
Chief Justice, High Court of Andhra Pradesh & Chancellor, DSNLU.

VICE CHANCELLOR (Officiating)
Prof. (Dr.) P. Sree Sudha,
Chairperson, Centre for IPR&T, DSNLU

REGISTRAR (I/C)
Dr. P. Jogi Naidu

CHIEF GUEST

Prof. K. V. S. Sharma,
Vice Chancellor, MNLUA.

GUESTS OF HONOUR

Prof. Rajendra Prasad Prof. Ashok R Patil, Mr. Suresh Misra,
Professor of Eminence VC, NUSRL Ranchi. Consumer expert

P.V.V.S. Murthy, Chairman, Adv. Prashant Mali,
Consumer Advocacy Group Cyber Law Expert
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pNS7 4 SCHEDULE OF THE EVENT -~
.o S5
Registration 9.30 -10.00
Welcome Address
Prof. Dr Sree Sudha
3 Vice Chancellor (Officiating), DSNLU IGEE Mo
ChairPerson CIPR&T
3. Introduction of the Webinar 10.10 - 10.15
Speech by
CHIEF GUEST
& Prof. K. V. S. Sharma, [
Vice Chancellor; MNLUA
Speech By
5. Prof. Ashok R Patil, 10.35 - 10.50
Vice Chancellor NUSRL Ranchi.
Mr. h Mi 5
& r,SuresitMisea 10.50 - 11.05
Consumer expert
P.V.V.S. Murthy, Chai .
7 S. Murthy, Chairman, Consumer 11.05 - 11.15
Advocacy Group
Adv. Prashant Mali,
8. Cyber Law Expert 11.15 - 11.25
Prof. Rajendra Prasad
9. Professor of Eminence 11.25 - 11.35
10. Valedictory 11.40




